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Remitiances made during the year
1965-66 on account of profits,
dividends, interest payments etc, were
as follows:

(Rs.in
crores)
1. Carrent Profits . . Is
2 Duvidents . . . 23
3. loterest Payments . From pri-
vdlte sector
i India to
4 Prncipal repayments. privaie Sec-
wrm U YA,
~—negl-
gible.
§. Accumalated Profits . o1
6. Teowuian and other profcs-
slondl services . 14
7. Royalues . 09
India Security Prw. Nasik

2601, Shri George Fernandes:
Shri J_ H. Patel:
Shri 5. M, Joshi:
8hri Madhu Limaye:
8hri Virendra Eumar Shah:

Will the Minister of Finance be
pleased to state:

(a) the number of workmen em-
ployed in the India Security Press,
Nasxk;

(b) whether a large number of
these workmen are termed as tempo-
rary and are not confirmod in gervice;

(c) whether any dispute exist bet-
ween the management and workmen
of the India Security Press that
might disturb industrial peace; and

(d) what steps are contemplated to
secure the co-operation of the emplo-
yees in the working of the Press?

The Deputy Prime Minister and
Minister of Finance, (Shri Morarjt
Desai): (a) 6722,

(b) 2384 posts of workmen are per-
manent and the question of convert-
ing such of the remaiming temparary
posts as may be required on a perma-
nent basis Into permanent ones is
under consideration of Governmant,
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(¢) and (d). The staff of the Studio
Section of the India Security Press
has brought up certain issues which
are now under investigation by the
Regional Labour Commissioner, Bom-
bay. The India Security Press Maz-
door Sangh, the recognised Union,
have recently put forth certain de-
mands such as review of scales of pay
and reclassiflcation of workmen, which
are under active consideration of
Government.
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Income Tax Appeals in Calcatta High
Court

2603. Shri B. S. Sharma:
Shri Onkar Lal Rerwa:
8hri Sharda Nand:
Will the Minister of Finanoo be
pleased to state:

(a) the number of appeals filed in
the Calcutta High Court against the
Income Tax Commissioner’s decition
during 1965-88 and 1988-87 whepe the
amount in dispute is not more than
Rs. 5,000; and





